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1 State Tax Office, Unit‐45, Vadodara State 01.02.2023 11061707 11061707

Tax Dues, 
Penalties 
and 
Interest NIL NA 1.83 NIL NIL ‐ ‐

No fresh claim 
received during 
liquidation. Claim 
received during 
CIRP is carried 
forward

2
Office of Assistant Commissioner of 
State Tax Central 31.03.2023 16592961 16592961

Tax Dues, 
Penalties 
and 
Interest NIL NA 2.74 NIL NIL ‐ ‐

No fresh claim 
received during 
liquidation. Claim 
received during 
CIRP is carried 
forward

3 EPFO Central 14.03.2024 110417 110417 PF Dues NIL NA 0.02 NIL NIL ‐ 0 Admitted

Annexure‐5
Name of the corporate debtor: Balaji Fiber Reinforce Private Limited ; Date of commencement of liquidation:16.02.2024.; List of stakeholders as on: 16.04.2024
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